BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONE BENCH, CHENNAI)
Original Application No. 128 of 2021

Ibrahim Karim, Munnar
...Applicant
Versus
State Of Kerala,
Rep. by the Chief Secretary,
Thiruvananthapuram
...Respondent(s)
REPORT BY THE 3R° RESPONDENT/ EXECUTIVE ENGINEER, PWD
BUILDINGS DIVISION, PATHANAMTHITTA

INDEX
S.No Particulars Page No.
1 Report Submitted by the Executive 1-2
Engineer,PWD Building division
2 Site plan of  Meenmuttypara- 3
AithalaThodu
3 Letter to The District Collector, 4-7

Pathanamthitta from 3rd Respondent

along with translated copy

Dated at Chennai on this the 14th day of June, 2025.

o LD

| bl
M/s. EE K. KUMARESAN
Standing Counsel for State Government of Kerala - NGT(SZ) Chennai Bench



Status Report in QA 128/2021 Ibrahim Karim V/S State of Kerala filed
before the Honourable National Green Tribunal (SZ) on construction of a
multi utility complex in Ranni Ittivappara -‘Desiltation and side protection of
Meenmuttypara- Aithala thodu in ward No.15 Ranni_Pazhavangadi
Panchayathu in Ranni Constituency ’ in Pathanamthitta District of Kerala.

It is respectfully submitted that afier completing the tender process, the
work “General-MI PTA NON PLAN 2024-25-FD-NGT-Desiltation and side
protection of Meenmuttypara-Aithalathodu in ward No:15 Ranni Pazhavangadi
Panchayath in Ranni Constituency” has been awarded to the Contractor
Sri.P.V.Somasekharan Nair and agreement was executed with him on 29/03/2025
vide Agreement No. 22/AEE/2024-25 . Accordingly site for the work has been
taken over by the contractor on 01.04.2025.

This work was proposed for deepening and widening of existing thodu
for a length of 200m which will converge with Ranni Valiyathodu, a tributary of
Pampa River. The stretch of thodu (between Punalur, Muvattupuzha highway and
Ranni Valiyathodu) was filled with accumulated silt and debris due to previous
year floods and other human activities. The depth of the thodu at this stretch
averages between 1.5m to 2m measured from the Bank level. The Width of the
thodu in the upstream stretches are very less compared to the tail end portion. The
width of Stretches A ,B,C &D marked in appended site plan ( enclosed) are
2m,3m,3.2m & 3.5m respectively .Width of the sections A &B are much lesser
due to the encroachments on either side of the thodu. With the help of Taluk
survey team, demarcation of thodu boundary has been done and it is understood
that there is encroachment in the thodu purampoke by private parties. Puramboke
comes under the purview of the respective panchayath, accordingly eviction of

encroachment of the above purampoke comes under



Ranni Pazhavangadi Panchayath. The matter was reported to the District Collector
Pathanamthitta for directing the Panchayath authorities for eviction of the
encroachment and assuring hindrance free land for the construction purpose vide
letter No. A1-2349/2021 Dated: 01-03-2025 of the Executive Engineer, Minor
Irrigation Division, Pathanamthitta. -

In the proposed work, provisions for deepening the thodu for a depth of
0.30m at stretches A&B are included. For stretches C & D (Tail end portions),
provision for deepening the thodu for a depth of 0.50 & 0.60m are included.
Provision for widening the thodu at stretch D for a width of 5m is also included in
the estimate. This much provisions are sufﬁci?nt to avoid local flooding and
mitigation of flood to a great extent.

Site clearing works (removing light jungle and thick vegetation) has been
completed. The deepening works of the existing thodu has been started but not
completed because of rise in water level due to heavy summer rains and monsoon
rains . The work is expected to be completed within this month as soon as the
water levels of the thodu falls and hence sufficient flow will be ensured to avoid
flooding in future. Site Plan of Meenmuttypara-AithalaThodu is appended

herewith.

Date :12.06.2025

(Full Additionﬁl charge)
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No.A1-2349/2021.

To

v

The District Collector
Colleciorate
Pathanamthitta

Sir.

Sub: - OA 128/2021 -Ibrahim Karim V/S State of Ketala filed before
Green Tribunal (SZ) on Construction of a multi utility
“Desiltation and side protechon of Meenmuttypara-Aithalathodu in war

Pazhavangadi Panchayath in Ranni Constituency
eviction of encroachment -reg:-

Office of The E ixecutive anmcer

Minor Irrigation Division

I1annah Tower. Santhosh .luncu:;t;
Pathanamthitta, Pin No0.6896

Phonc No-0468 2271272

j-mail: ccmlntafmgmall .com

Date:01/03/2025.

Ref:- 1.Letter No. SN2-OA-128/2021 dated 28/02/2025 of Advocate General, Kerala.

2 Financial sanction order No. CEIA/157/2025 DB1(W1) Dated: 18-02-2025 of Chief

Engineer, Irrigation & Administration Thiruvananthapuram.

3. E-mail dated 26.02.2024 of the Tahsildar Ranni ( Letter No. 10773/08, dt.

24.02. 2024)

4. This ofﬁcc letter of even number dated 07. 08 2024 and 07.11 2024

With reference to the above 1 may report the following for your kind mformalmn

: With reference to National Green Tribunal case on OA- 128/2021 a civil construction
4work named “ GENERAL-MIPTA -NON-PLAN 2024-25-FD- NGT--“Desﬂtatlon and 31de ‘.
_rprotection of Mcenmu_tlypara-Althala;hodu in ward No:15 Ranni Pazhavangadi Panc_hayath in

‘Ranni Constituency- GENERAL CIVIL WORK"- has been tendered after 6b{aining Firianci‘al

Sanction, Administrative Sancuon and Technical Sanction from thc concerned authorities, The

work is expected 10 be started soon.

the Honourable National

complex in Ranni, Ittiyappara-
d No:15 Ranni

» in Pathanamthitta District of Kerala-

As per ref.3 the Ranni TahSlldar has dcmarcuted boundary and the report has been

.submltlcd 10 that ofﬁcc As per thc rcporl the work can be fully implemented only after

evicting encroachments on the thodu purampokc i
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As per chapter XX. scetion 218 of Ihc l’m.hay.nh Raj Act. the lhndu f'a]llng within the
limits of a Pdhcha\mh are included in the assets of the respective Panchayﬂih Smce the work
can be fully implemented only afier eyicting the encroachment of the thodu (c;trcam) flowing
thorough the “southem side of resurvey No.258/6, 258/8, 2‘58!]0 in block-9-06 of Ranni

'Pa7hav.m,gad| village which is under the assets of Ranm Pa/hvangandl P3"Chd)’mh As the
Nalmnal Green Tribunal has asked lhlt; 10 file the comphancc repoﬂ relatcd to lhe abovc work :

I request that necessary direction ma) p]ease bc glvcn 10 lhc Ranm Pazhavan!:.ad' Panchay ath ‘

to evict the mcroac.hmcms ul genlly

-.":Youfé’?l_?aithful ly.
Sd/-=

S X 1 R B Taecutlve l'ngmeer
Copy qubmmed 10:- . s -
1.The Chief anmeer Imganon and Admmlstralmn Thlruvananthapuram
2.The Sup::nnlendmgD Engineer, Minor Irrigation Circle, Thiruvananthapuram.
3.Assistant Executive Engineer, Minor Irrigation sub dwnsmn. Pathanamthitta.
4. Tahsildar (- survey) , Ranni. .
5. Secretary Ranni Pazhavangadi Panchayath.
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